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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,

0.A.N0,237 of 19924 ,
Between ) Dated: 17,6.,92,

Syed M@hd. Shu&aat Hussain, ‘//:.. Applicant
_ And
1, Govt,, of A,P,, rep, by its Chief Secretary, General Administratiea
Pepartment, Secretariat buildings, Hyderabad,
2¢ Gevt,, of A,P, rep, by its Secretary, GeneralAdministration Deptt,,

Seeretariat Buildings, Hyd¢ -

8o Unien Public Service Commission, rep. by its Secretary, New belhi,
4, Gevt, of India, rep, by its Secretary;'ggptt.. ef Personnel, Cen=
tral Secretariat buildings, New Delhi,

TY Respondents,
Ceunsel for the Applicant s Sri, P.Balakrishna Murthy
Counsel for the Respondents : Sri, D.Panduranga Reddy, Sp.l. Ceunse

for A,P, State,
$ Sri, N,Bhaskara Rao, Addl. CGSC.

»

CORAM:

Hen'ble Mr, R,Balasubramanian, Administrative Member
Hon'ble Mr, C,J.Rey, Judicial Member,

(Orders as per Hon'ble Mr, R;Balasubramanian, Member (Admn,)

The applicant herein is the same as in 0,A,246/91 and he
relies heavily on OA,246/92, 0.A.246/91 is being heard seperately and
erders will be passed on it seperately in due course, On a request by
the applicant through his counsel, to withdraw the OA 237/92, we disw
miss the 0.A.237/92 as not pressed, No erder as to costs,

Copy toi=

1, Chief Secretary, General Administration Department, Gevt, of A,P.
Secretariat buildings, Hyderabad,

24 BSecretary, General Administration Efggrtment, Gevt,, of AP,
Secretariat Buildings, Hyderabad, -

3¢ BSecretary, Unien Public Service Cemmission, New Delhi,

4, ©Secretary, Bepartment ef Personnel, Govt, of India, Central Secw
retariat buildings, New Delhi,

5+ One copy t® Sris P.Balakirshnamurthy, 1-1~725/A, New Bakram, Bandh.
sagar, Hyd,

6+ One copy to Sri, N,Bhaskara Rae, #4dl. CGSC, CAT, Hyd,

7. One copy to Sri, D.,Panduranga Reddy, Spl. counsel for A, P. State.

8. One spare cepy.
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TYPEL BY COMPARED BY

. -::5
CHECKED sﬁ/ / APPROVED BY

~N THE CENTRAL ALMINISTRATIVE TRIZ
- BURNAL : HYDCERABAD BENCH.

THE -0 2LE *i
AND
THE HON'BLE MR.E,BALASUBRAMANIAN 3 M(a)
AND
THE HON ' BLE J‘fR.T.CHA\\g)IRASEIG-!AR REDDY
MBYBEF. (J)

AND ‘ .

THE HON'BLE MR.C.J, ROY : MEMBER(J)

Dated: /9/4 _/_1992

‘¥/‘- '
ORDER /JUDGMENT ..

L
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i

0.A. No, 37/?2"'*“

T A Noe— - (W.FSNo: ——

Admittea and interim directions

issued

Allowed

Iisposed of vith directions
Dismissed

CTaissed as—wifgg;;;n

Dismissed for ®efault.
M.A.0rdered/Re jected.

QUo-oFder as -0 costs.
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